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(Interruptions)

SHRIMATI RAJINDER KAUR: The
information is not correct. [ know
there is a quota of not more than 250
grams per head in Punjab... (Inter-
ruptions) Sir, I am unalbe to under-
stand the figures quoted by  the
hon. Minister.

SHRI PILOO MODY: The Minister
may explain the difference between
black-market and open-market.

MR. CHAIRMAN: Will you go and
instruct him?

SHRI PILOO MODY: This requires

a certain receptivity which I do not
find.

MR. CHAIRMAN. I am thinking of
the knowledge which you possess.

Hiring of godowns by FCI

*422. SHRI INDRADEEF SINHA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Food Corporation
of India has taken some godowns on
hire at Kandla port; and

(b) if so, what are the details in
this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a)
Yes, Sir.

(b) The Food Corporation of India
has a total hired covered capacity
of 17,560 tonnes at Kandla Port|Gan-
dhidham of which the capacity hired
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from the Kandla Port Trust is 12,560
tonnes, from the Central Warehous-
ing Corporation 4,000 tonnes and from
private party 1,000 tonnes.

SHRI INDRADEEP SINHA:
Mr. Chairman, Sir, unfortunately the
hon. Minister has not replied to the
question. The query was if the Food
Corporation of India had taken some
godowns on hire and, if so, what are
the details thereof. Among the details
I would like to know whether some
wheat which was meant for export
arrived at Kandla Port and instead
of storing it at Kandla Port, it was
sent to Gandhidham for  storage,
brought back to Kandla Port for
export and in unloading the wagons
so much delay was caused that the
Food Corporation of India had to pay
a demurrage of several lakhs of ru-
pees. Ig it a fact? If it is not a fact,
then what is the truth? Let the hon.
Minister inform the House as to what
action has been taken in this connec-
tion. .

RAO BIRENDRA SINGH: What
demurrage was paid and what delays
took place in movement from one
place to another and back does not
form part of this question and I
could not get the information. 1f
the hon. Member had informed us
about the details that he wanted, we
certainly would have supplied him
the information. This particular ca-
pacity of 1000 tonnes taken from a
private party was done in an emer-
gency because Kandla Port is a very
congested port. There is a lot of ex-
port from that port. There are some
consignments of gift articles also
that India gets from outside the coun-
try. This was rented only last month
on 26th of November. It is for 1000
tonnes capacity and this is on a
month-to-month basis. As soon as we
find that this storage is not required,
as the F. C. I. has considerable sto-
rage capacity and the Central Ware-
housing Corporation has storage capa-
city, this will be given up.
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SHRI INDRADEEP SINHA:
Sir, I would like to draw your atten-
tion to the fact that there are 3
unstarred questions precisely on this

subject where this information has
been asked for. N
Unfortunately., according to the

practice followed here, I am informed
that we can get the replies to  the
Unstarred Questions only at 12
o’clock, that is, after the Question
Hour js over. If I could get the replies
earlier, I could have used them in
putting the supplementary.

MR. CHAIRMAN: Then you
till 12 o’clock.

SHRI INDRADEEP SINHA:
No, Sir. That was only to draw
your attention that in future the ans-
wers to the TUnstarred  Questions
should be made available...

MR. CHAIRMAN: That is a sugges-
tion.

SHRI INDRADEEP SINHA:
.. .to the Members of the House at
11 o'clock. Now, about the question. ..

MR. CHAIRMAN: Oh, that is all
just by the side

SHRI INDRADEEP
About the question, Sir, the hon.
Minister has not yet replied to any
querry whether wheat and rice meant
for export from the country, when
they arrived at the Kandla Fort,
were taken to another place and
brought back to the Kandla Port, and
whether that involved additional cost,
and if so, what was the reason for
this.

RAO BIRENDRA SINGH: Sir, I
have already replied to that. 1 said
that I don't have the details of what
foodgrains, it any, were stored there
and where the movement took place
and what was the delay involved, If
the hon. Member writes to me, 1 will
let him know full details.

SHRI U, R. KRISHNAN: Sir, 1

wait

SINHA:

would like to know from the hon.
Minister how many godowns have
‘been hired by the FCI throughout

-India and what the rents are that are
paid annually, I would further like to
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know whether it is a fact that the FCI
is advancing money for the construc-

tion of godowns and if so, what the
details are.
RAO BIRENDRA SINGH: Sir, the

question relates only to the Kandla
Port. Let him put a separate question.
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(Interruptions)

Ml A ;... (Interruptions)’

ATH & JURT AAFAL AT

(Interruptions)
st A wdw o EET AT
fome % AT . (Interruptionsy

MR, CHAIRMAN: Now, Mr. Bhan-
dari ang then Mr, Rameshwar Singh.
I have got the names in that order.

SHRIMATI AMARJIT KAUR: You
never look to this side, Sir.
MR. CHAIRMAN: You were late,

1
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[ 2 7w @ Ag 6E g f@ wE
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qAM IT M A F 60 AT &F AE @
FavEdfmrafFmgaaa s am
A ALl g STFT 131 To F HIF
39 A7 § AR 37 Aefadt & 89 3
B wey oo e B mrEr @ %
#TRe ¥ awq § f9a8% g F1 200
FI1T WA FT TFAH g7 AT LT 24
&g gidwel &1 UFT F 1T F7 sgaedy
g7 '
SHRI R. R. MORARKA: You are-
very right.

T aE fag . swaaer & ar
7g LT ATGT | A TV I AT 430 F
gafad & 1 g9 A% 9 § WA
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RAO BIRENDRA SINGH: Sir,
woulg you kindly see that this uestion
falls under Question No. 430 and he
has jumped in advance of 8 ques-
tion?

= AT fag ¢ SAIT W o
@ 7 2 afve
RAO BIRENDRA SINGH. No, no,

That question will come at the 10th
position.

o TATaT fag ¢ T § ¥ fw
wa dwer fag o #w Y

o TRyaT fag @ 422 T GT A
qaTd g T 122 AL F GaAIAA F
g #9 qer 2 fy oY TRm e
W H @I T § T a8 gy g——+im
R 9 RiFE §—250 AT A FTHT
T FW B\



23 Oral Answers
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Z .
MR, CHAIRMAN: I am afraid, this
question will have to be ruled out. It
tap come only under Question No. 430
if it can reach and, thanks to you, it

will never reach. Now, Question No,
423.
SHRIMATI AMARJIT XAUR: Sir,
1 have a very small question to ask.
MR. CHAIRMAN:

one minute.
‘Teft,

SHRIMATI AMARJIT KAUR. Sir,
is it a fact that there is still a shortage
-of godowng with the result that a
large quantity of graing lies in the
open? If so, what is the Government
-doing about it?

RAO BIRENDRA SINGH: We are
trying to construct more godowns,

MR. CHAIRMAN:. We will now take
up Question No, 423.

I can give you
We have very little time

Posts of Principals and Teachers lying
vacant in Government Schools of Delhi
*423. DR, BHAl MAHAVIR:+{
SHRI KALRAJ MISHRA -
Will the Minister of EDUCATION
be pleased to state:

(a) whether it ig a fact
posts of Principals, Post

that many
Graduate

tThe Question was actually asked
on the floor of the House by Dr, Bhai
Mahavir,
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Teachers and other teachers are lying
vacant in the Government Schools of
Delhi;

(by if so, what are the details of such
posts in each category and since when
they have remained unfilled;

(¢y whether the {teachers of Delhi
have been requesting the Delhi Admi-

nistration for filling up these posts
promplly; and
(d) if so, what steps Government

propose to take to fil] up these posts?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S. B.
CHAVAN). (a) to (d) A statement is
1aid opn the Table of the Sabha,

Statement

Posts of Principals and Teachers lying
vacant in Government Schools of
Delhi

(a) to (d) According to information
furnished by the Delhi Administration
the following number of posts of Post
Graduatz Teachers ang other catego-
ries of teachers are lying vacant. The
number of posts vacant, category-wise,
is ag under: —

PGT (Male) 71
PGT (Female) 151
TGT & Other ’
category (Male) 216
TGT & Other

category (Female) 211

The vacancies have mainly occured
as a result of post-fixation in schaols
in October-November, 1980. The Tea-
chers’ Association has also brought
thig to the notice of the Delhi Admi-
nistration

The Delhi Administration are taking
necessary Steps to fill up these posts

by promotion as well as by direct re-
cruifment,



